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title: Ruling regarding suspension of Question Hour and Notices of Adjourment Motions.

HON. SPEAKER: Hon. Members, I have received a request from Shri K.C. Venugopal for suspension of Question Hour and one notice for adjournment
motion by Shri Deepender Hooda. I think there is no provision in rules for suspension of Question Hour. anuel sit vssieldic alfe e 8, 32 fawer wia
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